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MoU (2009-10) between the Government of India and the Handicrafts  
and Handlooms Exports Corporation of India Limited 

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMI): 
Sir, I lay on the Table, a copy (in English and Hindi) of the Memorandum of Understanding between 
the Government of India (Ministry of Textiles) and the Handicrafts and Handlooms Exports 
Corporation of Inflia Limited (HHEC), for the year 2009-10. [Placed in Library. See No. L.T. 
581/15/09] 

Notifications of the Ministry of Defence 

 THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M. PALLAMRAJU): Sir, I 
lay on the Table, under Section 47 of the Armed Forces Act, 2007, a copy each (in English and 
Hindi) of the following Notifications of the Ministry of Defence: 

 (l) G.S.R. 6 (E), dated the 14th May, 2009, publishing the Armed Forces Tribunal 
(Practice) Rules, 2009. 

 (2) G.S.R. 7 (E), dated the 18th May, 2009, regarding the Armed Forces Tribunal (Salaries, 
Allowances and Conditions of Service of Chairperson and Members) Rule, 2009. [Placed 
in Library. See No. L.T. 531/15/09] 

Notifications of the Ministry of Labour and Employment 

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH 
RAWAT): Sir, I lay on the Table, under sub−section (2) of Section 7 of the Employees Provident 
Funds and Miscellanies Provisions Act, 1952, a copy each (in English and Hindi) of the following 
Notifications of the Ministry of Labour and Employment: 

 (1) G.S.R 451 (E), dated the 29th June, 2009, publishing corrigendum to Notification G.S.R. 
689 (E), dated the 26th September, 2008, to substitute certain entries in the original 
Notification. [Placed in Library. See No. L.T. 536/15/09] 

 (2) G.S.R. 514 (E), dated the 10th July, 2009, publishing the Employees' Pension 
(Amendment) Scheme, 2009. [Placed in Library. See No. L.T. 535/15/09] 

 I. Notifications of the Ministry of Road Transport and Highways. 

 II. Report and Accounts (2006-07) of the National Highways Authority of India and related 
papers. 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI 
R.P.N. SINGH): Sir, I lay on the Table: 

 I. A copy each (in English and Hindi) of the following Notifications of the Ministry of Road 
Transport and Highways, under Section 10 of the Jn National Highways Act, 1956: 

  (1) S.O. 1068 (E), dated the 30th April, 2009, regarding acquisition of land, with or 
without structure, from Km. 284.600 to Km. 332.600 (Karur-Coimbatore Section) 
on National Highway No. 67 in Coimbatore District in the State of Tamil Nadu. 


